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— Regular Departmental Action
(RDA) for major penalty has
been recommended against ac-
cused persons RDA is pending

Forging Visas

875. DR. LAXMINARAYAN PANDEY : Will the Minister
of HOME AFFAIRS be pleased to state :

(a) whether a racket in forging papers for visas has
been unearthed in New Delhi during March, 1998;

(b) if so, the details thereof;
(c) the modus operandi of the culprits; and

(d) the action taken or proposed to be taken against
them?

THE MINISTER OF HOME AFFAIRS (SHRI LK.
ADVANI) : (a) to (d) Yes, Sir. On a complaint received
by Delhi Police, three persons were arrested for their
allegedly having forged visas in favour of the complainant
and one of his acquaintances. Delhi Police have
accordingly registered a case of cheating and forgery
against the accused persons. The invastigations conducted
have revealed that the accused used to get printed visa
stickers from Chennai which were then pasted on the
passports.

indian Sugsr Mills Association

876. SHRI SANDIPAN THORAT : Will the Minister of
FOOD AND CONSUMER AFFAIRS be pleased 1o state :

(a) whether Indian Sugar Milis Association have
sought that Mahajan Committees’ recomendation to
decontrol of sugar prices should be accompanied with

imposition of 20% custom duty and 20% contervailing duty
on import of sugar;

(b) if so, the details of Memorandum received by the
Government in this regard; and

(c) the reaction of the Government thereto particu-
larty 0% duty on imported sugar as compared to other

countries?

THE MINISTER OF STATE IN THE MINISTRY OF
FOOD AND CONSUMER AFFAIRS (SHRI SATYA PAL
SINGH YADAV) : (a) and (b) No Sir. However, in a joint
representation dated 24.4.98 from Indian Sugar Mills
Association (ISMA) and National Federation of Cooperative
Sugar Factories Ltd. (NFCSF), a request has been made
for imposition of 10% Custom Duty and 10% Countervailing
duty.

() With effect from 28.4.98. Government has
imposed a Basic Custom Duty of 5% and a countervailing
duty of Rs. 850/- per tonne on sugar imports.

Autonomous State Demand Committee

877. DR. JAYANTA RONGPI : Will the Minister of
HOME AFFAIRS be pileased to state :

(a) whether any memorandum was submitted by
Autonomous State Demand Committes (ASDC) and Karbl
Students Association (KSA) to the Prime Minister during
his recent visit to Assam:;

(b) i so, the details of such memorandum; and
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(c) the reaction of the Government thereto?

THE MINISTER OF HOME AFFAIRS (SHRI L.K.
ADVANI) : (a) and (b) Yes, Sir. The main demand is for
creation of an Autonomous State in Assam comprising of
the two Autonomous Hill Districts of Karbi Anglong and
North Cachar Hills.

(¢) Governments of india is not in favour of the
demand for creation of autonomous State in Assam.

Problems faced by the Indians Abroad

878. SHRI G.M. BANATWALLA : Will the Minister of
LABOUR be pleased to state :

(a) the number of Indian working abroad, State-wise
and Country-wise;

(b) whether any study has been conducted by the
Government on the various problems faced by the Indians
abroad;

(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF LABOUR (DR. SATYANARAYAN
JATIYA) : (a) to (d) The information is being collected and
will be laid on the Table of the House.

Eradication of Polio

879. SHRI K.P. NAIDU : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to state :

(a) whether the Government have fixed any target
for aradication of polio in the Country;

(b) if so, the arrangements made to achieve target
for eradication of polio in rural and urban area of the
country; and

(c) the effective action being taken by the Govern-
ment in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI DALIT
EZHILMALAI) : (a) The Government is aiming at eradication
of Polio by the year 2000 A.D.

(b) and (c) 1. High coverage in the routine
immunisation programmes;

2. Since 1995, the Pulse Polio Immunisation Campaign
is being held every year on two specific dates for
administering Oral Polio vaccine to all children in the
country below five years of age.

3. The Programme has been further strengthened by the
launching of a Surveillance Project for detecting all cases
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of Polio and taking timely action for controlling the
transmission of Polio Virus.

[Translation]
Village Health Workers Scheme

880. SHRI RAMA NAND SINGH : Will the Minister of
HEALTH AND FAMILY WELFARE be pieased to state:

(a) whether the village health worker scheme was
launched by the Government in 1977-78;

(b) it so, the amount of honorarium or salary
paid to the village health workers at village level so far;
and

(c) the steps taken/proposed to be taken by the
Government to made the village Health worker scheme
more effective at village level?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI DALIT
EZHILMALAI) : (a) Yes, Sir. Later on, the scheme came
to be known as the Village Health Guide Scheme.

(b) Rs. 50 per month is being paid, by way of
honorarium, to the Village Health Guides.

(c) The Government has constituted a Committee of
experts to assess the usefuliness of the Scheme and to
suggest such further modifications or improvements to
make the scheme more responsive.

[English]
Oil Exploration

881. SHRI ANANT KUMAR HEGDE : Will the Minister
of PETROLEUM AND NATURAL GAS be pleased to
state :

(a) the result of Oil exploration made in different
parts of South India, during the last three years state-
wise;

(b) the details of feasibility of getting Oil and Natural
Gas in Cauvery basin;

(c) whether the Government have any plan to set
up Southern Gas Grid; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
PETROLEUM AND NATURAL GAS (SHRI SANTOSH
KUMAR GANGWAR) : (a) Details of the oil explora-
tion carried out in Southern States of India during the last
three years i.e. 1995-98 and results thereof are indicated
below :-



